Title: Papers laid on the Table of the House by Ministers/members.
HON.SPEAKER: Now Papers to be laid on the Table.

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam, I beg to lay on the Table a copy of the Annual Report (Hindi and English versions) of the National
Institute of Urban Affairs, New Delhi, for the year 2014-15, along with the Audited Accounts.

[Placed in Library, See No. LT 3288/16/15]

THE MINISTER OF MINORITY AFFAIRS (DR. NAJMA A. HEPTULLA): Madam, I beg to lay on the Table a copy of the 515t Report (Hindi and English
versions) of the Commissioner for Linguistic Minorities for the period from July, 2013 to June, 2014.

[Placed in Library, See No. LT 3289/16/15]

Fam aiz Feron GienBrebt sicht (oft 2 oiw? gonk) : arwier adicen, A Brarferflae ueg 2 ueer uz zxaem § -

Juflassaes ERe affe Aamse Romge Mied B ad 2014-2015 35 aiffas

yferdger &t was yfer (Rod aren aid)sh sizasaur) aen Az AR,
(1) (ew)

() Jfidsaes Rs affbe Aumse Bomgar B b ad 2014-2015 ¥
erRkassur 6 3131z g seflen & vas gfy (Redh aen sP)sh sizaso),
[Placed in Library, See No. LT 3290/16/15]
(2) smefter gaeiar: Rifsrmias gt afdiférw, 1997 &t arar 37 & siersfer forrorferfier aftryeonal & vo-vas gfer (Bodl aen sl 2izwaon)o:-
(ues) gaaian usileent Jizgion (ansai eleror) fforwr, 2015 sit 7 aprea, 2015 &

airzet 2 2stucy, 3 aiftrpaen sizen 308-1/2015-awahea & gooifdrr gu & |

(@) graiarz 3usitecrt 2izgivn (oilai 2eiter) Rifsrwr, 2015 st 16 argae, 2015
81T A 3oiucy, 3 aiftrparan sizen 301-23/2015-uvw ws du 3 yoifdnT gu &
I

[Placed in Library, See No. LT 3291/16/15]

HON. SPEAKER: Shri Rajiv Pratap Rudy — not present.

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE, MINISTER OF STATE OF THE MINISTRY OF TOURISM AND MINISTER OF STATE IN
THE MINISTRY OF CIVIL AVIATION (DR. MAHESH SHARMA): Madam, on behalf of Shri Dharmendra Pradhan, I beg to lay on the Table a copy each
of the following papers (Hindi and English versions) under Article 151(1) of the Constitution:-

(1) Report of the Comptroller and Auditor General of India-Union Government (Commercial) (No. 42 of 2015)-Performance Audit of
Hydrocarbon Exploration Efforts of Qil India Limited, Ministry of Petroleum and Natural Gas.

[Placed in Library, See No. LT 3318/16/15]

(2) Report of the Comptroller and Auditor General of India-Union Government (Commercial) (No. 39 of 2015)-Performance Audit of
Utilisation of Rigs in Oil and Natural Gas Corporation Limited, Ministry of Petroleum and Natural Gas.

[Placed in Library, See No. LT 3319/16/15]



e gdl &) Revra diqrert & w54 aidfl, e #@d orioa 3 wsa i), oififo, dio Rora ik deen siqrern # a5 #d), azeng sl R 3 s i aen
siafyer et 3 ysw il (Bi. Brdeg Big) @ aweiet #wdicen, ¥ Beorferiiaa udg e uee U2 3 & i-

(1) (uw) fl-drsaes ddiyed, vaee, PR & af 2014-2015 & aiffe yiekcer
@l v yfer (edt aen aEl Fizasor) aen dramdifdma o=,
(aY) Jpli-dbsaes Sy, vaw.pa. a@r & ad 2014-2015 & wria 6t
IR g1 Wlen & ary 3 feevr (Bed! qen aEEh sizma),

[Placed in Library, See No. LT 3320/16/15]
(2) (vw) e Rerd daieed, s & ad 2014-2015 & aiftfo yierica &
v yfer (Bodt men sEjpht 2izasaor) e dRausiiae
(a1) M e ddized, seneme & ad 2014-2015 & oriou &t FzwR
o Ipften & ary 3 fRaeur (Rodt qem sBjsh sz,

[Placed in Library, See No. LT 3321/16/15]

(3) eftavurer afiz efteren aiftiforesr, 2013 6t arar 61 W sl el Jaw (2aon cen anf¥ed sz aiRcdl G affos Raseft Jom aen Rl wiser w3 anf¥a= &
we B ferw ftamd) efterar sfolterer foremr, 2015 it 12 argae, 2015 A awzer A 2siue 3 aiftRaen A aronr 776(ar) 3 gaifder gu &, & ve yfer (Bodt aen sB)sh
Jizesun),

[Placed in Library, See No. LT 3322/16/15]

(4) ehaurer 3tz elteprgen aftforer, 2013 &t arr 62 A skt cwurer s diorie (ool @ Brawwau) g ol ander, 2015 st 12 srgaz, 2015 W ameer B
rstue] 31 3iferrarer e wi.an. 2794(ar) 3 yaifdier g3n e, & vas gy (Rodl aen sidsht tvavar),

[Placed in Library, See No. LT 3323/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIYO): Madam, I beg to lay on the Table a copy of the Notification No. S5.0. 2050(E) (Hindi and English

versions) published in Gazette of India dated 28™ July, 2015, regarding unified centre for rejuvenation of river Yamuna (UCRRY) (Restoration and
beautification), issued under Section 57 of the Delhi Development Act, 1957.

[Placed in Library, See No. LT 3326/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, I beg to lay on the Table a copy each of the following Statements (Hindi and
English versions) showing Action Taken by the Government on the assurances, promises and undertakings given by the Ministers during various
sessions of Thirteenth, Fourteenth, Fifteenth and Sixteenth Lok Sabhas:-

THIRTEENTH LOK SABHA

1. Statement No. 55 Third Session, 2000

[Placed in Library, See No. LT 3292/16/15]

2. Statement No. 32 Third Session, 2004

[Placed in Library, See No. LT 3293/16/15]

3. Statement No. 29 Fifth Session, 2005



4. Statement No. 23 Eleventh Session, 2007

5. Statement No. 24 Twelfth Session, 2007

6. Statement No. 27 Thirteenth Session, 2008

7. Statement No. 24 Fourteenth Session, 2008

8. Statement No. 22 Fifteenth Session, 2009

9. Statement No. 24 Second Session, 2009

10. Statement No.

11. Statement No.

12. Statement No.

13. Statement No.

14, Statement No.

15. Statement No.

16, Statement No.

22 Third Session, 2009

21 Fourth Session, 2010

19 Fifth Session, 2010

18 Sixth Session, 2010

16 Seventh Session, 2011

16 Eighth Session, 2011

15 Ninth Session, 2011

FIFTEENTH LOK

BHA

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

LT 3294/16/15]

LT 3295/16/15]

LT 3296/16/15]

LT 3297/16/15]

LT 3298/16/15]

LT 3299/16/15]

LT 3300/16/15]

LT 3301/16/15]

LT 3302/16/15]

LT 3303/16/15]

LT 3304/16/15]

LT 3305/16/15]

LT 3306/16/15]



[Placed in Library, See No. LT 3307/16/15]

17. Statement No. 14 Tenth Session, 2012
[Placed in Library, See No. LT 3308/16/15]

18. Statement No. 12 Eleventh Session, 2012
[Placed in Library, See No. LT 3309/16/15]

19, Statement No. 11 Twelfth Session, 2012
[Placed in Library, See No. LT 3310/16/15]

20. Statement No. 10 Thirteenth Session, 2013
[Placed in Library, See No. LT 3311/16/15]

21. Statement No. 8 Fourteenth Session, 2013

[Placed in Library, See No. LT 3312/16/15]

22. Statement No. 6 Fifteenth Session, 2013-2014
[Placed in Library, See No. LT 3313/16/15]

SIXTEENTH LOK SABHA

23. Statement No. 5 Second Session, 2014

[Placed in Library, See No. LT 3314/16/15]

24, Statement No. 4 Third Session, 2014

[Placed in Library, See No. LT 3315/16/15]

25. Statement No. 3 Fourth Session, 2015

[Placed in Library, See No. LT 3316/16/15]

26. Statement No. 1 Fifth Session, 2015
[Placed in Library, See No. LT 3317/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, on behalf of Shri Y.S. Chowdary, I beg to lay on the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the Bharat Immunologicals and Biologicals Corporation
Limited and the Department of Biotechnology, Ministry of Science and Technology, for the year 2015-2016.

[Placed in Library, See No. LT 3324/16/15]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Biotechnology Industry Research Assistance Council, New Delhi, for the year
2014-2015, along with Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the Biotechnology Industry Research Assistance
Council, New Delhi, for the year 2014-2015.

[Placed in Library, See No. LT 3325/16/15]






